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SLP(C) No. 21387 OF 2001

| TEM No. 22 Court No. 11 SECTI ON | VB
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.21387/2001

(From the judgenent and order dated 25/07/2001 in RSA 2719/01

of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)
PUNJAB STATE ELECTRI CI TY BOARD & ANR Petitioner (s)

VERSUS

MJUKHI TAR SI NGH Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for pernission to place addl. docunents on record )

Date : 31/01/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE P. VENKATARAMA REDD

For Petitioner (s) Satinder S. CQulati, Adv.
Kamal deep CGul ati, Adv.
Kai | ash Chand, Adv.

For Respondent (s) . Vi pin Gogia, Adv.

s. Jaspreet Gogia, Adv.
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UPON hearing counsel the Court nmade the foll ow ng

ORDER
........ [ 1 [ e J
SP2
The matter is adjourned for two weeks.
SP1

(Saroj Bal a) (Veera Verna)
PA to Addl. Registrar Court Master



